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CHANDIGARH ADMINISTRATION
HOME DEPARTMENT
NOTIFICATION

No. 10732-IH(8)-2019/[g5‘g In supersession of
Chandigarh Administration, Home Department’s Notification No. 8/7/2-
IH(8)-2019/10305, dated 02.05.2016 and in exercise of the powers
conferred by Section 3 (1) and 3A of the Commercial Courts, Commercial
Division and Commercial Appellate Division of High Courts Act, 2015 as

judgments, decrees and orders passed by the Commercia] Courts at the leve|
of Civil Judge (Senjor Division)/Additional Civil Judge (Senior Division) and
Civil Judge (Junior Division) have more than five years service.

Chandigain dated Arun Kumar Gupta, 1AS
the 18.07.2019 Principal Secretary Home,
Chandigarh Administration

No. 10732-IH(8)-2019 i "“Lj' Dated, Chandigarh the « |- |

Additiona| Secretary Home,
qu for Principa| Secretary Home,
1C',‘handigarh Administration.

No. 10732-1H(8)-2019 | ¢315 Dated, Chandigarh the

A copy is forwarded to the Controller, Printing and Statione
Union Territory, Chandigarh, with 3 request to publish th;
e-gazette portal.
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S notification on the

A

Additional Secretary Home,
or Principal Secretary Home,
Chandigarn Administration.
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CHANDIGARH ADMINISTRATIO
HOME DEPARTMENT
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In exercise of the powers conferred

by Section 3 (1) of the Commercial Courts, Commercial Division” and
Commercial Appellate Division of High Courts Act, 2015 as amended from
time to time and all other powers in this béhalf, the Administrator, Union
Territory, Chandigarh in consultation with Punjab and Haryana High Court

hereby constitutes the Court of Civil Judge (Senior Division) or Additional

Civil Judge (Senior Division) or Civil Judge (

Junior Division) having more

than five years service as “Commercial Court’ to try cases of “Specialized

A

L

Chandigarh dated
the 18.07.2019
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~  Value” of not less than Rs.3 Lacs upto Rs. 50 Lacs.

Arun Kumar Gupta, IAS
Principal Secretary Home,
Chandigarh Administratiqn.

- Dated, Chandigarh the ‘if” ,{i‘;

A’('copy is forwarded to the Registrar General, ‘Punjab and
Haryana High Court, Chandigarh for information and necessary action with
reference to his letter No. 1015/Spl.Gaz.11(7-G), dated 27.05.2019,
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Additional Secreta ry Home,

for Principal Secretary Home,
(ihandigarh Administration.

i

Dated, Chandigarh the | fH b7

A copy is forwarded to the Controller, Printing and Stationery,

Union Territory, Chandigarh, with a request to publish

e-gazette portal.
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this notification on the

Additional Secretary Home,
for Principal Secretary Home,
Ehandigarh Administi-ation.

Dated, Chandigarh the ! / [vifs

A copy is forwarded to the Additional District Sessions Judge,
Union Territory, Chandigarh for information and necessary action.

Additiona Secretary Home,
for Principal Secretary Home,

Chandigarh Administration
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